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15.30 hrs;

RESOLUTION RE CONCENTRATION
OF ECONOMIC POWER—contd.

Mr. Deputy-Speaker: The House
will now take up further discussion
of the following resolution moved by
Shri Bhagat Jha Azad on the 7th
December, 1962:

“This House is of opinion that
while no efforts should be spared
to strengthen the defence of the
country to fight out the Chinese
aggression, constant vigilahce
should be kept against the possi-
bility of concentration of economic
power and wealth, increase in in-
equality of income and rise .in
prices which may undermine our
resolve of setting up a socialist
society.”

The time allotted is two hours. We
have taken four minutes. One hour
and 56 minutes are left.

Shri M. L. Dwivedi (Hamirpur):
The resolution is very important; it
it all embracing and concerns very
important problems of the day, and
therefore I request that the time
should be increased. This is the de-
sire of so many other Members also.

Mr. Deputy-Speaker: Is that the

desire of the House?
Some Hon. Members: Yes.

Shri Khadilkar {Khed): That is the
unanimous request.

Mr. Deputy-Speaker: Let us see.

Shri Narendra Singh Mahida
(Anand): I do not think that the time
should be increased. There are other
resolutions also and they must be
given a chance.

Mr. Deputy-Speaker: We will con-
tinue and see.

Shri Bhakwat Jha Azad (Bhagal-
pur): Before I commence my speech
on the resolution, I am glad that the
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House, by an overwhelming majority,
has said that this resolution is very
important, with the exception of some
Members of the Swatantra party who
have said that the time for this re-
solution should not be increased. You
know very well that those friends
who are the citadel of reaction in this
country would certainly oppose such
a resolution. But I need not go in
to the details now. In due course I
will prove what they are doing in this
country and how economic power is
being concentrated in the hands of a
few. This resolution itself is self-
explanatorv. The first part of the
resolution says:

“....no efforts should be spared
to strengthen the defence of the
country.”

On that we are all unanimous. But I
would ‘'only show to the House how
there are two tendencies in this coun-
try, and how they are trying to sub-
vert all our efforts not only in the
cause of strengthening the defence of
the country but also in the matter of
economic development, both of which
are inter-related. The most vociferous
the notable ferocity of the non-comba-
tants who are, from the public plat-
forms, shouting that they want a war-
time leadership in this country and
by that way they are trying to create
a situation by which they want to tell
us that in this country, there is no
strong Government or .there is no
strong leadership. That is one of their
planks of attack in the present emer-
gency. The most important point of
theirs is that the Plan should be
scrapped.

The other day, one of the brilliant
men of this country, Shri Babubhai
Chenoy, said that there should be
no super profits tax but there should
be salt tax! Secondly, he advised
that the Planning Commission should
be asked to scrap the entire Plan so
that we can strengthen the defence of
the country very nicely. The pur-
pose for which I have brought this
resolution is this: the resolution says
that we are very much concerned with
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seeing as to how these forces are try-
ing to concentrate, in the name of
emergency, their economic power and
to increase their own concentration of
economic power and wealth.

Shri Narendra Singh Mahida:
Mr, Chenoy is a Congressman.

Shri Bhagwat Jha Azad: But my
hon, friend, Shri Mahida, who is nota
Congressman, was also a Congressman
just before the elections, and he also
held the same views.

Shri Narendra Singh Mahida; I
never had any economic power.

Shri Bhagwat Jha Azad: I would
prefer Shri Mahida to reply and rebut
these facts which are placed before
the House later. Any public speech
as in a seminar will not do here.
Therefore he should wait and have
his chance. I was saying that our diffi-
culty is that on the one hand, they are
saying that they want to support and
strengthen the defence of the country.
They are saying it with one voice:
that it is essential that the economic
fabric of the country should be
strengthened. On the other hand, they
are trying to weaken those things.
Therefore, I have brought this resolu-
tion that in this country, in the name
of the emergency, conditions should
not be created by which economic
power is concentrated in the hands of
a few wealthy persons. The inequal-
ity between  the different income-
groups should not be increased. Those
people should not have the direction
or control of the press, the monopoly
of the press, in their hands so that the
miseries of the poor can increase and
they can have a heyday.

The present budget that has been
introduced makes the position very
clear. Since the past three or four
days we are seeing that the tax bur-
den falls more on those bellias which
are empty; the tax burden is less
an those who are rich citizens in
this country, and yet, shouting is
coming from them. As I said yester-
day, the Chambers of Commerce and
Industry, the millowners, the million-
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aires, the monopoly press controlled
by the super profits tax-walas, are
all shouting in this way and trying
to show that in the emergency all
plans should be scrapped; that there
should be nothing. So much so, that
I am sure that tomorrow and the day
after, the Chambers of Commerce and
Industry in their meeting would want
us to say that the 1956 Industrial
Policy resolution should be revised to
the extent that these things which are
should be revisedq to the extent that
these things which are in the public
sector, which are very much vital for
the country, as the resolution says
very clearly, are given up and those
friends are allowed to evade the public
sector and devour all that is being
done in the interests of the public.

The other day, one 'of those people
asked the Minister of Mines and Fuel
that their capacity should be allow-
ed to increase to 10 million tons in
the matter of oil. At present, it is
six million tons. Very rightly, the
Minister of Mines and Fuel, Shri K. D,
Malviya said that the capacity in the
areas in which they lie is not so much
that they can produce or distribute
more than six million tons. So, on
the one hand, they are shouting very
loudly that they want to support the
war effort; that they want to streng-
then the defence of the country. But,
on the other hand, they are trying to
subvert the entire thing.

The report of the Mahalanobis
Committee has not yet been sent to
us. But I am sure that the conclu-
sions of that committee are very
obvious. What those economists have
said is very clear to us already with
nakeg eyes. I would give some
figures; I would place them before the
House just before our Minister of
Planning. Now the Deputy Minister
of Finance was quoting some figures.
He was telling us that those figures
do not clearly show that there has
been a concerntration of wealth and
economic power in fewer hands. He
was quoting some figures I would
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also like to quote some figures from
the Annual Report on the working and
administration of the Companies Act,
1956. Then we will be able to judge
and see how they are crcating the
concentration of economic power and
wealth and income in fewer hands,
how there is this inequality of wealth
and income created. Let there be at-
least some broad principles according
to which we can judge these things.
For example, one of these criteria
may be the decline in the number of
firms in an industry, especially if
such a decline is accompanied by
rising profits and higher dividends, or
by a decrease in the number of share-
holders; also if complaints of rising
barriers to entry of new firms are
there. Then there may be adverse
movement of per unit costs indicating
non-realisation of technologica! eco-
nomies inherent in the enlargement of
the unit size of production. Lastly,
price-rises are higher than ‘fair selling
prices’, and appropriation of profits,
particularly at the expense of ade-
quate replacement provision or
modernisation. Let us see if in the
present circumstances these things are
there before these big sharks. Let us
see whether it is not a fact that at
the cost of the public the price, which
is not a fair price, is being raised in
this country. Let us see whether it

is a fact or not: whether the number .

of companies is decreasing. On the
other hand, we find that fresh capital
. is increasing. Let us find out whe-
ther it is a fact or not: that the
managing agency is decreasing. It is
being said that their number is dec-
reasing. But is it not a fact that in
this country only three managing
agency houses are controlling much
of the things? Let us find out whe-
ther these facts are true or not. And
then we will be able to come to the

conclusion whether economic power’

is being concentrated in fewer hands,
in spite of all our efforts.

We have promiseq that we shall
give to this country a socialist pattern
of society. We have promised that in
this country efforts will be made to
see that there is no widening of in-
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equality. But what do we find? In
spite of our policies, that gulf is
widening; power is being concentra-
ted in fewer hands. I will give the
figures of new registrations during the
years 1955-56 to 1961-62 among the
private companies. In 1955-56, their
number was 1269 and their authorised
capital was Rs, 8917 lakhs. In
1961-62, there was a small increase in
the number, which rose to 1,415, but
the authorised capital went up to
Rs. 14,567 lakhs. I will now come to
paid-up capital. In 1955-56, the num-
ber of private companies was 20,299
with a paid-up capital of Rs. 333
crores. The number of companies
goes down to 18,758—by about 2000—
but would you like to know how much
the paid-up capital increased? The
paid-up capital increased to Rs. 945
crores, i.e, more than double. What
does this show? Is it not obvious to
the House and to the country that,
there is concentration in the hands of
a very few? I am quoting the figures
from the Government bulletin.

I come to now registrations bet-
ween 1957 and 1962. The number of
private companies in 1957-58 was 896
with an authorised capital of Rs. 4,972
lakhs. In 1961-62, the number went
up to 1,400 no doubt, but the au-
thorised capital went up to Rs. 14,567
lakhs. I come to the number of com-
panies at work between 1957 and 1962.
19,984 was the number in 1957 and
their paid-up capital ‘was Rs. 532
crores. The number again went down
to 18,000, but the paid-up capital
want up to Rs. 945 crores,

These figures will show even to a
blind man how in spite of our policies
and in spite of what we are doing
under the Companies Act, gradually
the smaller ones are being squeezed
out and wealth and economic power
is gradually being concentrated in the
hands of a few. This is in the case
of big persons.

10 selected groups of large compan-
jes had interest of one kind or another
in 876 companies with a total share
capital of Rs. 205 crores. That goes up
in 1958 to Rs. 277 crores dis-
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tributed among 929 companies. Shri
Bhagat says that can be partly true,
but what does he say to the fact that
there has been a tendency towards the
accumulation and concentration of
the means of production? In the
cement industry, it is found that one
major group accounts for 45 per cent
of the total output. Can it be said
that this is false? Is it not correct
that in chemicals, excluding paints
and varnishes the top group accounts
for 23 to 32 per cent of the total out-
put? The greatest concentration, how-
ever, has taken place in the engineer-
ing industries, particularly in mach-
ines ang electric fans. Here the top-
most group accounts for 88 and 51
per cent of the total output respec-
tively. These figures clearly show that
day by day the concentration is in-
creasingly.

Let me come to the common man. Is
it not true that in the case of agri-
cultural labour, the average wage dec-
lined by 10 per cent by 1959, compared
to 1956? Worse still, agricultural
wages seem to be lower in 1959-60
than in 1950-51. There are 60 million
agricultural labourers in India and
their real earnings is going down. Let
the Government sayv it is wrong. It
cannot be wrong.

In the case bf industrial labour, the
real earnings registered will be con-
siderably less. When their . earnings
are going down, what do you find
among the wealthy classes? Let me
give figures about the income distri-
bution. These are very Tevealing.
Taking the monthly pre-tax income in
1955-56, 25 per cent of the population
in this country got under Rs. 10;
Between Rs. 10 and Rs. 19 it was 44
per cent; between Rs. 22 and Rs. 29
it was 17 per cent; Rs. 200 it is only
0.3 per cent. You also find that the
top 1 per cent had 10 per cent bf the
national income after tax. 0.079 per
cent of the top population earned 4.08
per cent of the total national income.
The corresponding percentage in 1953-
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54 was only 3.92. I hope when the
Mahalanobis Report comes, I will not
be very wide off the mark when I
quote these figures. These figures
speak for themselves. It is not that
we are dogmatic; we are not like our
friends to the right saying that this
is not correct and this should not be
allowed to be said. In all walks of
life, they are trying to strangulate.

Let me take, for example, the mono-
poly press. Only one small thing had
been done; they had been called upon
to make some sacrifice for the coun-
try. Let us see how this monopoly
press which reports the parliamen-
tary proceedings misleads the people
in the country. Last time this House
was discussing the Colombo proposals
and I had been to my constituency,
Bhagalpur. The electorate there is
very enlightened. One lawyer friend
of mine asked me, “I find from the
press that the opinion on the accep-
tance of the Colombo proposals was
very evenly divided in the House”
I said, no. But he said, kindly see
the Statesman. I saw the Statesman,
a very responsible paper. On the 24th
January, it quoted 8 speakers, of
whom 4 spoke in support of the pro-
posals and 4 against. But it very con-
veniently missed to mention 10 spea-
kers who supported the proposals an.d
only 1 who opposed them. That is
how they are trying to spread this
information. Another paper is the
Times of India, the greatest sinner.
On the 25th, the Times of India quoted
13 speakers. This will be a very good
privilege motion in the House and I
shall bring it up after some time,
if they continue to do like this. It
quoted 13 speakers, 7 against the
Colombo proposals and 6 for them. But
it conveniently forgot to mention 12
speakers who supported the Colombo
proposals and only one who opposed
it. Thus, in every walk of life, this
monopoly press tries to give the idea
to the country that there is no con-
centration of economic power and no
growing inequality of income..
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I now come to income-tax returns.

Sir, I would say—these figures we
have collected with great pains, others
can easily have the figures to rebut
them—that in respect of income-tax
returns, the share of top one per cent
assessees has fallen from 13 per cent
to 10 per cent. It is said that in this
country income-tax is one measure
through which we are trying to shor-
ten the gulf. It is often said that
here is a leveller which is trying to
shorten the guif. But what do we
find? I again say, Sir, that if the
Malhalanobis Committee’s report comes
to light—Nandaji has promised that
it will come up in another session—
I will not be wide off the mark when
1 say this, that the share of top one
per cent assessees has fallen from 13
per cent to 10 per cent and that of
top two per cent has fallen from 18
per cent to 14 per cent. Therefore,
the topmost small group has actually
increaseq its share.

Now I come to the question of land.
‘What do you find? In respect of land
the figures show that 20 per cent of
the population owned only 0.79 per
cent of the land while the top 20 per
cent owned 69.97 per cent. I would
like to ask Nandaji what happened to
the land measures of the Government?

Nothing has happened. On no front,

are they working We have given
this great pledge to the country that
this widening of the gulf will not be
allowed to be there. But it is happen-
ing just the other way.

We find that gradually the gulf is
increasing in all spheres. In spite of
the promise that the Government gave
to the country that it will try to
decrease this inequality of income, it
has not done it, because had such a
measure been functioning we could
not have seen these heroes of the
Vivian Bose Commission’s report.
These heroes would not have been
there had the Government effective-
ly taken steps to bring about what
they had said. Not only that, there
are still many other big heroes in this
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country whose cases have not been
allowed to come to light.

We know—very often it has been
said in this House as also in the Rajya
Sabha—that the cases of the New
Asiatic Insurance Company and the
Ruby Company have been looked into.
But their reports are not forthcoming.
There also there is the same story,
certain very serious things have been
done. I would mention, for the en-
lightenment of the House, only one or
two things that have been mentioned
in them. Let not the Government
give the reports, but a majority of
persons in this House and also out-
side know what is contained there. I
would like to ask Nandaji, is not the
enquiry made into the working of the
New Asiatic Insurance Company a
proof to show how they are trying to
concentrate their power and how they
are trying to misuse it? I am told
the report has suggested that there
was a regular conspiracy to falsify
books of account systemically and
manipulating profits from year to year
for the purpose of showing a rosy
picture before the shareholders. That
is what the New Asiatic Company,
of which Shri L. N. Birla has been
the Chairman for a long time, is
doing. 1t is also said there:

‘“The company has withdrawn
by manipulating accounts without
disclosing the nature of payment
and used for purposes best known
to the company.”

Nobody knows why you are allowing
this to be done here when you want
everything to be fair and above board.
Let the Government say that what 1
have said is wrong; I would like to
be rebutted. But, Sir, my state-
ments are correct. Let those reports
see the light of day, and along with
the heroes of the Vivian Bose Com-
mission’s report let these heroes also
be brought to book. Let that report
also be allowed to be discussed in this
House.

Sir, as I said we have given a
pledge to the majority of the people
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in this country, those who are bear-
ing the heaviest burden to defend the
honour, the integrity and dignity of
this country, that we will shorten the
gulf of disparity. That should be
once more re-assured in this House
by the Planning Minister and through
him the Government, that they would
do their maximum to see that con-
centration of power in the hands of a
few is not allowed to grow, that in-
equality of income is not allowed to
increase, that prices are not allowed
to be manipulated by these friends in
their own interest and thereby create
more hardship, more burden and more
misery for the poor at the cost of
luxury, at the cost of pleasure and at
the cost of many other things for a
few sections in the society.

Mr., Deputy-Speaker: Resolution
moved:

“This House is of opinion that
while no efforts should be spared
to strengthen the defence of the
country to fight out the Chinese
aggression, constant  vigilance
should be kept against the possi-
bility of concentration of econo-
mic power and wealth, increase
inequality of income and rise in
prices which may undermine our
resolve of setting up a socialist
society.”

There are two amendments. Are
hon. Members ‘moving them?

Shri Ram Sewak Yadav (Bara
Banki): Sir, I beg to move:

That at the end of the Resolution,
the following be added: —

“and with that end in view—

(i) the salaries of Government
servants should not be less
than Rs. 100 and more than
Rs. 1000 per month;

(ii) all the banks and private in-
dustries in the country
should be nationalised; and

(iii) a definite price policy should
be adopted.”

Economic Power

.Sh.rl P. R. Chakraverti (Dhanbad):
Sir, I beg to move.

That at the end of the Resolution,
the following be added, namely:—

“and a Committee comprising
Members of Parliament be appoin-
ted to keep in touch with the
Planning Commission and have
periodical reviews of positive per-
formances in this regard.”

Mr. Deputy-Speaker: The original
resolution and the amendments are
now before the House. Hon. Mem-
bers who want to participate in this
debate may have five to eight minutes
each.

ot T Fifea (A1FR) @ SaTenE
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FATEIeSH 8 AWT  GHY A T qhA |
Shri P. R. Chakraverti: Sir, the
resolution which has been moved by
my hon, friend Shri Azad has raised
three fundamental questions concen-
tration of economic power and wealth,
increase in inequality of income and
rise in prices. I have pressed through

my amendment to associate with the
attempt which is envisaged in the
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resolution, a committee comprising
Members of Parliament to keep in
touch with the Planning Commission
and have periodical reviews of posi-
tive performances in thig regard,

When last year the question of dis-
parity of income was raised, the
Prime Minister of India immediately
accepted the idea of appointment of a
committee. The other day, in reply
to my question I got the assurance
from the Planning Minister that the
report of the Mahalanobis Committee
is forthcoming and we shall have an
assessment, I will not anticipate its
recommendations, but from the ex-
perience which I have in the consti-
tuency which I represent today, name-
ly, Dhanbad, I am only quoting some
figures,

As you know, my constituency is
the preponderant mining area in
India. The workers have expecta-
tions of Congressmen specially in the
course of elections, we give them
some idea as to how we want to
shape the society. One of the greatest
colliery-owners of India was contest-
ing against me. When I went to the
mining area, I stated, “Here is a prob-
lem that poses before us. Society is
being moulded and in the context of
this there will be a change in the so-
-ia] pattern.” There I found that the
tncome level of the common worker
is very low as compared.to very high
profits realised by the colliery-own-
ers. I said, “I shall try to see that
the inequality is minimised as best
as possible.”

16 hrs.

The Government immediately ap-
pointed a wage board for the coal-
mining industry in response to the
workers’ demand and I, being a mem-
ber of the Board, had again to face
my electorate when I said, “I can re-
commend a rise in your income on
one condition that the increased earn-
ings, that is, the increase in your pay
packet, should not be spent on con-
suming articles which were not desir-
able in the context of the society in
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which you live, namely, on gambling
and wine, On that condition I shall
recommenqd a rise in your wages”.

An interim wage increase was ac-
cepted. But it is really unfortunate
that the moment the interim recom-
mendation giving an increase in
wages comes into effect, we find the
rise in prices simply neutralises what-
ever increase was sought to be given
by the enhancement of their wages.
So, this inequality persists. The way
we go on tackling the prices, we seem
to be running after something which
is moving further and, at the same
time, keeping us following in the
track. There comes the vital question
that this inequality has to be mini-
mised by very rigorous and stern me-
thods.

There is the question of imposition
of taxes. A financial wizard, a very
important dignitary, was telling me
the other day that, during the war
period the contribution of the UK
ang other Western countries needed to
be taken into account to find out as
to what proportion of their income
was taxed leaving none immune from
its imposition. But, there is a defect
in the arithmetical calculations. When
from my income of Rs, 50 a month I
allow a reduction to the extent of 10
per cent, that is, Rs, 5, and my young
and hon. friend, Shri Bhagwat Jha
Azad, with an income of Rs. 5,000,
allows a reduction of 10 per cent, that
is, Rs. 500, it does not necessarily
come to the same amount or propor-
tion of sacrifice which I am made to
undergo. This is a very faulty way
of assessment of the imposition of
the taxes in the form of percentages.
It is not a question of percentage. In
order to pay the tax, I deny my child
one bread or a little milk essential in
daily lives, while Shri Bhagwat Jha
Azag denies himself the luxury of the
American car which he wants to
drive. Obviously, it is a very faulty
system of assessment of taxes on the
calculation of percentages and that is
what is attempted to be done here.
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We must be very careful and vigilant

to see how inequality goes on the in-
creasing.

As has remarkably been pointed out
by Shri Bhagwat Jha Azad, it is quite
likely that the percentage of increase
in income is strictly limiteq to a parti-
f:ular section of our community, that
1s, the favoureq anq the privileged,
while the other people, who had been
denied the requisites of their life for
generations and generations have been
left in the lurch expecting some-
change in the form of life. How far
are we carrying out their expecta-
tions? That is what we have to look
after. Indeed, this Resolution has
pointed out these factors which are
very basic anq which cannot be left
to take of themselves on the plea of
our attempts to develop. Because it
is a developing society, these two
questions, namely, concentration of
economic power and the increase in
the inequality of income, are very
vital. Therefore, we have to be very
careful in understanding the impact
of the imposition of taxes and also
other measures which we are trying
to introduce to set up a better form
of life for the millions of the unpri-
vileged people.

There is also another factor, the
question of the rise in prices and, I
am sure, the Planning Minister is very -
much interesteq in keenly observing
the trends in prices. You know,
when this House was discussing the
question, on other occsaion, as to how
far the prices were going up, there
was an assurance—forthcoming from
the Deputy Finance Minister—that
there was a remarkable achievement
in the last ten years, that the prices
of cereals have not gone up by more
than 2 per cent. It is a very remark-
able achievement. But we must be
careful because the other day, in
reply to my short notice question, the
Government came forward with @&
statement that there has been a very
steep rise in the prices of rice even
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in West' Bengal which is having a
shortfall in the production of Aman
this year. This price also has got its
direct impact on our family budget, I
am sure the Planning Minister will
endorse my suggestion that there
must be an acceptance of the policy
that at a certain level we must be
ready to introduce some form of
rationing, that is, some form of con-
trol on distribution. That is on one
side. On the other side, there should
be some form of price support so far
as the producers are concerned. These
are the two factors, that are essential.
We must have 3 supporting system to
help the producer to carry on his pro-
duction and at the same time we must
ensure that the consumers are assured
of the supply of their essential requi-
sites at a fair price.

These are the factors which have
been mooteq in the resolution and I
would press my amendment so that
the idea of setting up a committee
comprising Members of Parliament to
keep in touch with the Planning
Commission and have periodical re-
views of positive performances in
this regard may be found effective and
purposeful.

ff TwETE g ;. SUTsAd
7T 1 geaE AR faw s wrEa
T AE } @I & # I9 &7 q9hd
FXr g | AfeT T F a7 9
¥qr TRfERT s fEdy@
¥ Y g AST & I WY 98 &I
19X g0 9w 78 § fF ag wow
qF T&E F1 FEAR W@ IF F A9H

-~

adqi

AR gEET FT AR a8 R fF
FTEFTA AU AT TR A TF AR
TW 1 TN @I e AR P A
qeeaTe §1 TIq ¥ FW T T AR TF
FR BT A SATET T &Y | WX qEEA
w1 @0 A g ¢ fr faaw d9g Wik
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fat STz AWM AL 9T qE &
TeEERe fRar 9o R "R
FT | W ag & fF ow fafew
TW-Afa woarg s fow ¥ a8 @9
® fF &t F9 & T " F A9 E
I &Y A & fguma & oy &7
Jed q1 F W fafraa fFg o
arfs ag #or ot == &%
A T R T8 vwfae @
frag AL QAT & 99 § 9T Y
WIHFR FI AT AT gHIoEmer  fa=i
F1 o=y § 1 '

FAG ¥ GHITATET TATS Y TFAT Y
Ty AT FHE F wee< S yrEd ar
e 9 oy & S Tae 5w anTaTe
F fog oed wY 3 R g9 WA Y
& gaTeraT T fE 99 guTeraTeY 0
AT ag fagma @ v 99 § @ow o9
F1 gAETRT FEd & a1 e § e
g TT GVFIC R AW F7 G X
99 @ T} §T IEH AN IFW & )

BPirawmmacsh awi
TeT 2 &} qrav & FF 99 § A1E TR
gaTa g fear v § 1 & A vy
TR ¥ TG AT AR I F g
fea 7@ wiwet 1 4 gAv § 1 fAT Y
L AT RET S A F A F
WIS F AT g 1 SR AT
T #Y AT # AfeT ;WA ¥
fem & F1 gama 7@ few 5 7€
‘Tl #F g W

q® wrelly wxew o st feifear
W i

oY T AEw arew : H Y fear
T ANT H AW @AW A fagen
5 qaiafa ot § Y f ast aifas
AT F §, AFFA a8 FT a<g F10-
T &1 AT ufErfes A g s
F7QRE W@ AW oW oww @
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[= T faw ar=A]

IAHT AT W gAT | FfFT o aw
FIE WIH 3 FIW FHITETE F) HT
Y 331 &, T TF FIHT I ATQ FaA
ATTATT I FI ) T T, T F127
Tre T § W TN AR gurerareg
F) TTAT F HIT ATT HYFT &, 5qF
qAT AIT TGN WET | 3T S F
q1EaT g I+ ot e awtoae ) A1)
Iord g 1 HY g fear @ fw oS
qTEATE § 37§ OF AV I § wfqs &1
T AGT FT T1fET | & qeETQ A
F) TTEATE F) AT ) FIATE | GA=aTgl
FT AT T g T AR Ifawari #1 F
ar ag 441 gl =1q FIT) JF “FeT 7L
Jar A | gATU A aga fafar &)
qeaTs ot faad & St &) afFa ol &
BT ¥ FASATET § W) ST §IAT AT 57
faer FraT & 1 W fF) ) %0 ®I
PrEAIE & T THE ST AT I A
IFHT AAT 9 A1dT § | foraq &1 T
TEY AT ITY AT F\AT FT 71,
3z Fgrad agt 9% Ifwmd ) 2 )
& gl & AR § 3y faard s
WA AT § 1 (aNe-4e F &Y
q Ffaae d1 91 3797 A FAE A i,
IqF A =0, § 2 Hfzmrgmr g fF
g 9T feay #eax & A farant ®
FeATgl # fFaar T € 1 go Fo
forr 1 g9 93T 37TE 9 € AR /T A
qifaie<) 9gfa #1 gw 759 | T §
a7 fa 1 faerT & @A o w@rg,
IGF1 F) AT § TGV E | §F JA@TRH
F qHA H o Fo AT M gW % @I
FIA & | 97T TT AT HATE 98 TF AT
=& FT 8 | Jo THo To, ifF SITw
qfaTE) 3 ] T I FR ¥ g A%
T F 93 NFTA) aaea1g T 9 weax d,
g TF AT OF FT | FATRT AMfF
qR@TE 3T ], g 9T qF W F: T
AR g | wrefaar § ¢ /I Q. & &7
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HAL R | AT fF gefae & fawst
HEAQ o ¢ ¥ AT u FT waT Y |
AR Rt T AT R a7 ¢ WY Y FT
£ | 9T 2 qUIEEATE &, 39HT WY 39 |
FAIFAR F1 FAL AIATT FAT & A
FHAFT AT F G2 A JRE ANTIT A
T FETQ FAAT) ) qIeag § F1%
arede v g feew, w18 fomn @b
FIAR FL |

oT9ET §) a8 A1 971 fF &t & @
YT gaT & saver fad| w1 A faee
=1fed 1| ITHT ¥ A ofimd 7 FQ@
giggeTHaE gg 2 f& o Fa
7T FT g9 FEY & | FHITAR WA
T FT 3G FTHITITHT GAT I FTAT
fF gaT T2 AT HAT E, A T ATIH
FENTFH 3@ FTF AR @I T A |
fergerA daTTFT a9 ¥ SART HEHTATH
W1 FE AT T AR F| qAEATG
¥ g 9T T HEHA FT HACQ
FAAT AT T {1 fFe) 2w | AR
A ENIT 1 34 BF FT gAT ¥4 A7) A
T Fir Afys agrr sy §

7T 9T worg F1 7 fawar § 7
13 AT AT I A4 &) 1 faea €
IaF qEEN § gEL AR OFT FEA)
79| 73 qaeaTg 4) 9, 99 fad W,
s1aw fgar sma, 48 &1 @ gedar
Fgd & | & gumar g fe gey AT A
FET T FIH TG g wEHAT § | AfHA
T q1 AT AT KT FN T F)
F7aq ) afamd g & 1 g T4E
) #g4 § i e a3 s )
OF TIH q A7 G AW §, DA FT
fame i & mafwn w71 fawrT g §
T A F 7@ & A FED TS
T AT &F AT A 7 A -
Ffeqt B wEwr @ WX &@F Fwar
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F g9 ¥ q ¥ 99, qZ FG qF
AGNT , A F ATAAT ATEATF

& qrANg AWTET AT AR § a9
T2 ¥ fdew = fo g #t
araafaF &1 F 9 FTLEW §, T I
FTTGFAT F) T06 W TR H =fEd |
TR W g afet F1 Fraa & A1 ST
Frgat Wt Tfe?, av gATR S grasAfas
FTTIME & 379 T H g gfee
s wrfed | frame & Qi g s
F FTQT FT AATE | AT T FAT
#A St 37 a%7 qg7 WNE & | 957 W
feafa ag & f& A7 a1z wogt
T 1 ATE TTAT @S gHAT § AT
qF g wfyFfe a3 g arg g r
TF §ar § 1 gafa A 37 36 &
TEAT g1, IT ¥ Y AfYFTA 39 F138@™
¥ w0 &7 & 1yt 97 wigFTQaw
33 MT M AFE K W & | TR
FATSTETE) FI@ET ¥ NI & 0 F7
T gl, 399 AT F9 3V, ST ATV
ITAFAT HIT GIIEAIT FCH 1K F7 A
g at wifgT 99 sweEE § 6%
AR § AT qq g q | d9
gradfaF &7 § FreEm ¥ A7 o
&7 F FIW@H 7 F15 wa T @
ST | ST § AT I GIATE, T8
‘9z T &, 7 AT gaRTAw wET A
AT AT AT ZF 7 Foear S ) € |
o IFF AT A G a0

ot a@ ¥ # faqeT s "
g f i =Tt agt 9% waTy ATt
¥ g T & 3% Wi 9T o F
faga A & | food ¥ Tafes #r
AT FAAT & | I TTHTL T &
g W HAT St IF wfew & 0w g
Y YT AW ¥ gt @ dfww o A7
ag a1 AT X faadt & 1 ag & et
&7 FT AL |

4016
Economic Power
IYTEAR WEAW | F AAAY T
TH FL |

oY Qv | (FEEAT) : Q¥ AEA-
qur fawg & fa @Y saver wwg faen
arfgd |

IR WENTT : AT TG 31 AFATE |

oY TR §A% AT ¢ §HI FISAT
AT oY gEET Y § | gEeEE W E
|19 AT A7 9% I I AT § AT
F § 9T a21 famEg § | N gaE
FHTST SF SCTAT T HGT a1 G &
feqeraf a1 wgr e gan & 9w H oA
ag & 1 d I A g A g §
g W T &1 97 7 & fagee s S
g & 3 fafeam am Afq smd =7
farlt &1 st 9t & qw fAfea
< T ® AT A7 FTHSHT $7 649 @ |
FIX AIOT & I TFA AT AGY § 1 AT
T AFET A7 e Y F gfeewor §
T &Y weae & i I A A TRy E
I faarn & fog w15 game @) fay
& o &« ffeaa goma fA g SR
Fgr & o IO /I s ag wWr
# 799 ggwd § | 9 qfE W g
afr A Wi &Y OF §Y gl ¥ gEA |t
WY & U STHET e AE T & |
TOHT FICT JG I OFaT & (HSqa@ &
0T WF AT A § AT g7 qfER AR
FoETd Al {Aafaat & g § oFT
W Famamgfrardw ™
gare #3 fa7 & 99 W WY R
qUA FX T I FT HEAT g1 GaT €
oIS TEfF AT HF AT G & A
¥Y FAT SAAT FT §H FREANT v
TS FT TN Ay & A W AT I
17 3 gAEl F1 Fraifaa Ay gry
HIT STC QT frr T &Y @ A A
HITATKT T F T AT AT BT QG
AT FT H{T TR F 7 /K I9 A}
CRUR I (O o)
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[=r = daw aga)

AT JEE wEed ¥ fAqga g F
TG AT T GO ) EFR I 9T
T & qTd WO YEqE 9T FAH G
Fqifs 37 If99 ®0 T ¥ Fr5 QT
Ffgar Teaq A & a AT WT @i
t 5 =4 arfaw 7 3 fomr o

Shri K. C. Sharma (Sardhana): I
support the resolution. There is a
process in history which is called
mimesis. If this process of mimesis
goes to the past then the society is
static and stagnant and it goes to decay
and becomes insignificant in the his-
torical process of the world. On the
other hand, if it goes to the future,
the society becomes dynamic, pro-
gressive and makes rapid strides to-
wards greatness. India stands at the
dividing line and has to decide whe-
ther to go to the past or to look to
the future.

16.18 hrs.
[SeErt THIRUMALA Rao in the Chair]

It is a sad commentary that we find
in our country today. About a year
ago, before the elections, I looked into
the speeches, programmes and the
propaganda and the most salient
things significantly broadcast from
every corner of the country was that
India was great, united and undivid-
ed. Very little was said about what
India is going to be tomorrow.

The time has come now when we
should look in the context of the
present emergency, and the change
that the social structure requires and
the thinking requires. Taking the
present emergency into consideration,
I beg to submit that the time is past
when the brave Rajput would fight
for his country, with thig thought in
his mind that his mother has told him
‘Make your mother’s milk resplen-
dent; it is the country where your
forefathers’ bones are buried very
deep. Fight for it. Come with the
shield, or be on the shield. Those
brave days have gone. The modern
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soldier looks not to the lump of earth, .
not to the holy waters of the Ganges,
nor to the broken stones of the Hima-
layas, but he considers his own status,
his own dignity, and the place of his
people in the country for which he
is going to fight. Do we ex-
pect him to fight as a slave
of the people who only yesterday
could ask his father ‘If instead of a
son, you had three daughters, you
would have paid my interest and the
loan?’ Such a thing is impossible
now.

So I beg to submit that the time
has come when we should do away
with the rapacity of the rich, the
tyranny of feudalism of the feud‘als
lords and the tryranny and oppression
which the young soldier was suffering.
Everyone should now be made to feel
that there is a change for the better,
scope for the fullest growth which
means universal education, full em-
ployment and the opportunity ?or
realisation of the possibilities of life.

How to do this is a difficult propo-
sition. We have what is called a
mixed economy. This is a set of eco-
nomic principles which have been
accepted by economic scienusts‘ as
the right ones. We allow the private
sector to work and develop and to
make money. We also take in certain
jmportant sectors of development and
production in the public sector. .M'y
respectful submission is, whe'fher it is
the private sector or the public sector,
no one should under the law, much
more so in public morality, be autho-
riseq to have profits th}'ough :che
labour of a slave. If a big industrial-
jst making millions of profit does not
provide for good housing, does not
provide for the education of the
children of labourers and does not
provide ordinary sanitary facilities, he
is a criminal. You do not allow a
thief to build castles on the profits of
his crime. T submit with all the force
at my command that anybody v'vl'u? does
not provide the minimum facilities for
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the necessities of education, sanitation,
housing ete, for his labour is no better
than a thief. He is a criminal against
society. It is no logic to say that in
the Constitution we have provided for
the freedom to trade and commerce,
to have industries and so on. That
freedom is there under certain human
conditions alone and on no other.

Therefore, the time has come when
a very strong and dynamic view of the
thing has to be taken and the old,
stagnant sector has to be done away
with; With these words, I support the
Resolution.

Shri Kashi Ram Gupta: Chairman
Sir, sometimes I have also to speak
in English because as my friends from
the Hindi-speaking area say when
they speak in English so that they
want to give importance to Members
from the South, I also want to share
my thoughts with them, To my mind,
the present taxation policy cannot
bring in the desired effects. If at all
we want to speed up matters, merely
having a limit on incomes will not do;
there should be a limit on assets as
well.

A little while ago, my hon. friend
Shri Tantia was saying that a man
having Rs. 30 lakhs assets and an in-
come of Rs. 2 lakhs will have to pay
a tax of Rs. 2,12,000. If we allow
even Rs. 38,000 for his expenses, it
means he will be diminishing his as-
sets only at the rate of Rs. 50,009 a
year and it will take 60 years to bring
the assets to the lowest level

The whole position is that we are
neither following the pattern of eco-
nomy prevailing in America, nor that
prevailing in Russia. Nor are we
having a phased programme of some
years. That is the main difficulty.

There are four sectors—the private
sector in the form of the corporate
sector, the private sector in the form
of individuals and registered firms,
the private sector in the form of co-
operatives and the. public sector, Be-
sides, there is the Government ma-

chinery itself.
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So far as Government machinery is
concerned, my hon. friend Shri Yadav
has already said that the ratio bet-
Wween the minimum and the maximum
should be 1:10, and the minimum
should be Rs. 100. I fail to understand
why this ratio cannot be maintained
without loss of efficiency. Actually
§peaking, the present method of liv-
Ing has a great influence on all these
t‘h.l'ngs. We have been accustomed to
living in bungalows, having refrige-
rators, air-conditioning and all these
thJ:ngs, and so we fee] it difficult to
bring down the ratio and expenses.
So, unless anq until the Ministers
themselves set an example by leaving
these houses and have such flats
where they can live in a very simple
way, and unless and yntil the same
thing is done by the big officers, we
cannot have the fulfilment of our
dreams. Once they take to it, others
also will follow, even the business
magnates wil] follow. So, unless and
until there is a proper co-ordinated
programme to have first a limit on
assets and then a limit on incomes in
a phaseq way, our objective cannot
be achieved.

The most essential thing is that the
lowest incomc group must be raised
first. Unless we raise them, there
will be no yse bringing down the in-
come of the higher groups. Our suc-
cess depends on how speedily we do
it.

The community projects, for exam-
ple, have failed because they have
not been able to do anything for the
Jowest income group. This is the
plain fact accepteq even in the Eva-
luation Committee Reports on Com-
munity Projects, and the problem of
not increasing the yield of agricultu-
ral produce is the main cause behind
all these things. We are not able to
increase because all our reforms are
transitional and people have lost all
faith in security over their land. If
we go into details, we will find that
so much loss in the villages is due to
all these things, and due to politics
coming into the zila parishads and
panchayat samitis.
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[Shri Kashi Ram Gupta]

We have formed the zila parishads
and panchayat samitis mainly for
development, for increased produc-
tion, but it has resulted in fighting
with each other in the name of poli-
tics. Sometimes they say the Con-
gress is in power, sometimes they say
the Communists are in power. What
has the Congress or Communists to
do with this? So, actually speaking
we who proclaim that we believe in
democracy are not believing in it. We
believe in power politics. So,
unless and until we remove
this, we cannot remove the disparities.
We can only talk of a socialist pat-
tern of society, but cannot evolve it.
So, we should leave the slogan totally
and either go with the Swantantrites
saying we should have plain thinking
Or we must be very clear in our
concept and working that it cannot be
done unless and until we have a co-
ordinated programme for all the
sectors along with the Government
machinery. That cannot be done un-
less and until the party in power cor-
rects itself, its organisation and its
working. This party says one thing
and does quite the opposite. This has
been clear by the speeches of the
people here on the Budget., These
very people who say that there should
be socialist pattern of society criticise
the Budget in a way in which they
ought not to.

ofY s e (@TeRTST) - ATafR
qge & »ff AOTEd AT A9 /T AN
Ty YR FT ERA § TN F@T E,
TR AT AT T TR frgew ¥
ST UF FAMGET 9 EF & AR q9E
IAFI AYAT TEATT 99 A4 F fq@m
SFear s wr A

@ ¥ ofgw fr & 397 wema W T
Fg & At 7 ofr 71 e o
fae ¥ o7 ¥ mww Y W faem
HEAT § | 9T I FOAAT FG I T
w1 39 fawfad ¥ #grar anfr ofr &1
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st oY faar ST a1 fr gw AW H
TH TS FEH 46 7R T A& &
faT @ Y @A A, F99 FT HyaEqT
T TR | qETEHT T A TES @F
F71 41 f5 & qt a7 g g o 5
T 3 FT wgafa AL F = wT |
# ag wvar g fF & g o1 T AW 9w
q9Y IGT FY T AW F 99T AT I9
qg fo1r F74 @ Sa  wrer qEw A
T ST F q18 47 77 g | F Ay wo
ST F7 e 3 T framr =me g
fo forr a9 37 21 &1 wroEY 727 fueAt
4t I T3 39 3 § TG A1 wH{ H
¢ HIT g 90 FT HeAL AT A AT T8
ag FX ¢ AT 30 AT §

AT Aq S ST QI HAY
(oY =) : Te fomm 91 A w9
foqar g mr & 7

o fasw swE B L AR {20
AT 1 oy ag #7 ¢ AT IR0 AR )
o Ffed fa gay T &

T FEd & fr g 3 ¥ smverardy
TATS HT T FIAT FEd § | ALFA
o UF T A AT fawr W g,
HEAT FN7 TALET T QT 7R § AT GO
qTH AN wEAl § Y€ R & | | sy
FIIHT GHISETRT FAS qae T § !
TF T AN A7 W@ © & S 99
FILT T @A FT G T AL A
AW A ¥ MY gard seNl ¥ 9«
@ E | FT & HTTHT FHTAATSY T
SraeqT § 7 OF a< QM Ay gy AT
A9 s F fog 7Y e AT gEd
g fafaeet & Jwwt & 9t aF |t 7%
qi= qi=r /Y 7 fasret St 8 | 4T a5y
FHTSETEY GATST qae4qT § ? UF a6
s5T T &1 7 q g9 T faear @
A% T T ITF ATET FY o ¥IX
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T UE g & FT o 8 99 0%
qoET & qiF T4 g1 7 THAT F &7
& 59 g | IITET wI a=41 & fAg
9 7 FIS FT QTS FT AT g1 FT
TEAT | F4T J&T ATTRT qHITET T IS
eqaeqT 7

o9 Fga & & 3099 3797 T9Y
affT ag 7€ Fg ? Ig I9F 9w 0
o= gra § Gar & o7 % 9% F7 o
T F7 AT FY FSTHG Fr AT WE
o« fFarT & wed & W q@F F1 qQ
FEY AT & a1 g gfam e qery
g 5 @@ ®Y wygw @@y @i, SfET
e Y 1 AYAT TodT AT TAT TSAT
g w gEF wa fau fagt #7199,
FqeT, ga1, 0, Gfae agit @Rl
qedt § | fom oY sow S qww
3 wfuwa frawt S S & age
giT | framt ¥ oF g g7 g
f& § a8 a8 qawe fafaeed o)
Tl ¥ FA0 § O I artE qg
T ZEE F I qF (6 [FEE 9T
qgT 3979 W g | fFeel ¥ ow oww
TE HT F7E HOAT FeaT TEY § AT IR
IS FTTH ETOW W GgET @ | 4
7g wEY Y & 5w W A qF awr &

. foY AT o MT Qo TR FFH
97 48 91 781 & {5 39 2w | o Nfawg
¥ ofaw & am § o wmae
WA TAFH FT AT F qOACE | G
3® T F1 fawwan § wY sy gy
S FT WUAT FE@T NQ & HR
R & fF fawwar a9 &Y o s A
I @ AT g At F fg A,
W:W:@WW,&TW#\'{
fafear &1 s @1, &t w9+
FraT T 5 @ w wrwr & e
g & AT A o7 wE | qfEA
Y T AH SATH 7 T q9 o 5w
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F1 AR R Q@ & Ao e Y fa 47
¥ T #3012 Tyar 2 faar o) 39 WIw
F1 (Y 9T 39T F fqT T faaT
TR g9 F g wAEfa @@ Ooar
R W GHIGEATET GHIE SqaeqT T
AR W &Y T @ AR T G F
| auad g1 9, Afe Sar &Y a9
¥ ot adY &1 @3 | 9w aF W
ST Tofafaat 3 g @ AT T S
AT AIZ § FIAT IS G, T TF
o faaar o =g fF @ & awE &
S, qE ALY g1 FFAT | qEIY AT AW,
g q 9w g1, ¢ gF a1 {Xoo g,
o T WY § HA G F a9 9T g
ST F1TT aHAS &, A T TF HqA
IAFT I AW WA W SAFT WA
JEAT W, T9 OF 20 § U AGH
o7 gFAr |

AR F gw X Fgar g
Y WFEd A7 AR J T AT
§ 7 agd w=gr § WL THH! 9@ g
=g |

&Y qo ®Wro fga@ : awwfa &,
& =Y 3Tt AT AT F GheT FT gaq
¥ @ F@ g G IFEH qGT X
gerg wega fear &0

+fY syrTEd AT AR Y T A g F
ogi qT qiaedr & F17 § et TH T Ay
FHY T HT A AT A T T FT FHAT
w3 ¥ g g ST F Iy R o,
agt I aF AT AT v 5w
T ¥ =Yt @ o o afaw afe
Fg Sgl < Ffxa T 1 afew oar §
faafea &1 | 99 FT TF g TFAFT
T g1 | wEE & St fawwarg & st
T fFar o ST agdt gE el
FY TFHT 013 | |19 &Y IT0T FAT AR §
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['ﬂ'ﬂ'o dTo Fﬂi@f]
f& a1 e @ gRTSEY &= FEw
F T W A 9 qaF § aweq faar
I AT, AT FHAT G T O |

aamafa Y, & Igr 39 ava #Y TGy
TR ¥ awman § f5 g a@R &
A iR aIg e
BN FeUAT § @ I F qER &
T 72 A TF G g9 8N
&1 &, dfFT & J|ar § 5 g
fg Afaat § 9 IR TR #
Y AL AT § | KT8 AL FATE
T & ITEIT AT AR/AT | AT
% qg Fgar § fF @ wfeq & qe=ma
TaT AR g M AT Qe § g g€ A3
et afer @t T 1 gw T
ey fota o1 9w dfqam 3 v gw @9
F1 29 & guTA waEe IAfq ¥ fag &
AR T w7 & fau 999 a9 A%
gaT aifeafas &, 997 A9 48 &)
@ ¢ fF " #1 adat 38 fae @ g,
IfFT AR A AN @ LT

% A q1eq AT at aat
F AFT T § |

=Y Ho &To fyaat : 7 a1 & =g
@1 g i 7/l A1 7y 3z @ AR
faywaT g W@ & 1 79 33exT F fag
TFEaTEl H1 & S(1fed | gL A ° e
T, St f5F A aver #7 Yo wfT T
AT FT TR 8, | AT I o
arfes daw fasar &, afeq o
FAAT F HTIR 9T FIW F FT qr€@m
F@ § A I fomr ot F I
FAHIA AW §, ITF! qAEdTe a1 A1
BATR A § WY FU4L & | a7 gATSAE
FTEAMFAE AT ! A A FE AR
AT A AR AR TEFRE
o fraz fora e g Y siferrar
Fga =0 w1 feaife fFr o,
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afeT o T ¥ gaTG GTHTT A
I AFE & FT G | o9 I§ &
g WY afasaw da= fraifa adf
4, ¥ fagaad agd & STay, FEm
& w17 fF g FTI07 W F FEw
T a8 ® & 91 fF Faq woar €
feq 2@a & w17 37 & o1 1A, fda,
AT AT fawnar g&q @wr & SE)
SgTs 3GAT 6T AGH HW | T HT
gy fe g # A s a1 |
g1 e F g AFTTF T F1 AHA)
TgrE 91 E) & FfF amer st
e fFf TH1T & N T8 g &
fafrmads MW qa737EF ==
et § FTH T a1 Wi fweAi Fmw
FWAE A fACH ITE 139 %
3t & fog oF it fawifa argd
& ga% 77 33 741 fear swgw Sfea
7% far ot afqee wage & =fe
Fd ¥ @ 30 & S w9wgA Fi
fauife adf #1 3 1 fafarw a5t e
¥ ufidea™ J99 ¥ fau faraaw
Tagd #1 w1 AT fraa afi A g
J1;07 FATY H T 7 S & 99 F aR
# #r¢ faar 7 F 9 { afww 9
TE F AW SATIT ATHA 31T &, ATT HT
g # 7o 39T ST AT Ty
Srar g @ed « sfafafy o Sraeg ¥ -
o 7 AEN F AR AT FE
gt z@ am w1 § B oy sfeew
<l & wrards @ qe) of) wiww @i &
gafae 3 @ N T ST F9 &
N FEE F AT T T T § AR
TH AE ¥ F Ifwa w9 & 1 39
W H co—cY KEI) AT FfeF gl
# gad) 2, faa% fF AT g ag axF
Fad) 2, faa o7 fa qrar arimeTT fiT
g otz Y f AT ' @R § AR
foraa f a9 T2 g0 & T gifas
# o), 3 a@ AT wIA § )
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oy 2y ff ms #ar w1 @
fF gl & 1 TR FAE AT QG
¥ a7 ® a1 ) ¥ F7 ¥ fagar
3aFt faa AT & gwE w4 ema
& T W FTLAEAT Afy § 9 F&
FHT %7 & | X Ffy F17 F WA
i fwq) safaq &1 30 Tom wifes
717 1) AT 78 safa AT H A
ifs FTF ATAA F So I s0-5Y
T AT FAT FFAT § | qg Fawward
o1 I 7 ag ) § foan fw oA
T qF gw A @ ar @ E L wQ
FAT a8 & o FEF1T g F A1 A
AT ®T TG F qgeT F @M g€
T & ark fagra w17 F3 @ AR
T 1 FAT T AT 37 AT
RIEAT TZTT TATA T HI7 €277 A8 X
<E & | 39 TEATT FT 4EA I 4G &
f za Paamaral #1 g7 g7 FX

za% #fafva wma #1 ag 1 3
At =Jifer fe ms gwvdl 77 7R
AT F) AT ATEATT G 7T FI7 FT
FATA ZT7AA £ | ATLT F) FTFAT F
<A F7A F Py afs 77 frar & a1 g
F A FR AT AITT AZET & AN
FET FIT AR F AIY JAT | qTQ
FILHATZ ZETF) FATTF FILE | Z0T
FITH A AT TFT AT 7E) & 59 A A
2FIAT ¥ AT AT ATAT F) TAAT FAY
afiF g faq a qrar M |

qwmafa AgEa : AANT 7T T
AT FI |

=Y qo oo faady : & uF fygaz &
oeg Y A 7 AT § 0

STgi aF @i & qeA FTINT §
# w7 aFar g % ag sl g F1 971
qgar Qo AT 9fT A7 WA AT 4T 7
o) gaFTAE ¥ A7 e T Sfg wA &
2991 (Ai) LSD—T.
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Afas 78l & | gawT AIwT 75 ZA7 O
HAAT F qeai ¥ Fa7 Yo fqma w
A 3fz 35 & 1 Ffew frmmat A g
Faar & At & o aren wramE
AT FT AGT IF qATA § I H T8 %
qFTET Yoo IfqAA & IFT Qooo
gfozrd &t sarr 3% @At § afz
3% & | %7 w4 7g g 5 amw
JAIT F FH A FIA AT WIS
aegAl ¥ Al § Fiw qaval F qgFTAA
&Y sarzr afg gg & | W< Ff o=Tat
F aral 1 frud sy &) M ema A @
ar ag | qaar a5 =fed v 3 afus
a3 ) 7 & 1 g Feafa F vy sha=
FEATET 41 T & | ITKT &L HAT F5¥
33 @ & | G F FTA1 { wIOA
0—3Y FAT FTAT FAIT FT “ZTFT
fag awg & faaar aifeq a1 a8 394
sfas wraeqr At & wror faq a8 o
TIE | a7 § F gy F271 37 F) T
FT TTAFITT 3T co—c¥ K AT
qT A & AT ITH AT TS AT ITAT
aff o <) & AT Fa9 < A & FAOF
At &Y 717 e faar @ wr o 7w
e AT T AT @ ] T AT I
30-3Y FUT F7ar &1 Aifgs @<
A1 F A AMH TIAT T T ITH0
17 afers a0 g1 gFar 4 9 AT A
FHTY 2 T FT I A1 I T4
T 997 g1 G0 | 3T ;R F Mg F
=) AIET AT FAR & J&IT T g
qvg w47 FWI§ |

Shri Narendra Singh Mahida: Sir, it
is rather strange that I am accused.of
possessing enormous wealth and con-
certrated with all sorts of capitalism.
I want to corrcct the impression of
my hon. friend, Shri Bhagwat Jha
Azad. 1 was at the London School of
Economics, trained under the famous
labour leader Harold Laski. There-
fore, I do not need any teachings in
socialism. 1 have preached and prac-
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[Shri Narendra Singh Mahida]

tised socialism in the recal sense. Bu‘
1 am opposed to the adulterated
socialism that the Congress talks
about. I have left the Congress
because of this reason that the Cong-
ress follows the policy of adulterated
socialism. 1 have followed Gandhiji
and 1 still believe the Gandhian
method is the correct method. Myself
and my party are not opposed to the
Gandhian method, (Interruption).
If we are capitalists, then they in the
Congress are equally capitalists. I
may inform hon, Member, Sir, that I
do not possess any gold, I do not pos-
sess any bank balance, nor have I an
income more than Rs. 500 a month
including the salary allowance that I
get from this House. Even then we
are blameqd and it is said that we are
capitalists, we are supporters of big
industrialists and all that. It is very
wrong. I wish to correct my hon.
friend, and show to him this hypro-
crisy which prevails in the Congress.
An hon, Member from Calcutta, who
just now spoke, said that the Swatan-
tra Party will oppose the resolution.
I can only laugh at these things, that
hon. Members who themselves have
economic power, who have wealth and
who are themselves capitalists accuse
us, small fellows who have become
peasants now. They accuse that we
are capitalists in spite of the crores
that they possess. This is the sort
of hypocrisy that is seen in the Con-
gress and they shed crocodile tears
for the poor.

Mr. Chairman: I would advise the
hon, Member to confine his remarks
to the resolution that is before the
House.

Shri Narendra Singh Mahida: I am
saying of the regimentation that is
going on. There is no freedom of
speech, Why should we be accused
in this House or otherwise.

On the principle of the resolution,
Sir, 1 fully agree with the mover.
As I said, an hon. Member from Cal-
cutta said that the Swatantra Party
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will oppose it. I do not oppose it, I
only request that the term “socialist
society” should be changed to “Gan-
dhian society”.

An Hon. Member: He looks like a
Maharaja,

Shri Narendrasingh Mahida: I am
wholeheartedly in agreement with the
principle contained in the resolution.
1 only request Shri Azad to change
the term ‘“socialist society” to “Gan-
dhian Society”, and I wil] then sup-
port his resolution. It is a fallacy to
talk these days that the ruling party
is only fighting the Chinese aggres-
sion. They have the monopoly of
concentration .of economic power. We
have no concentration of economic
power. I have not got any power, but
as far as my party is concerned I
certainly want to defend and remove
the wrong ideas or wrong opinions
that others have about us. There
may have been some blacksheeps with
us as others have.

Sir, as I said, I fully support my
hon, friend, Shri Azad’s resolution
with this correction that instead of
the term “socialist society” it should
be “Gandhian society”. I am fully
in agreement with the principle. Why
does he not adopt the term “Gandhian
society” Shri Nanda also knows me.
I have moved with him and others
also. It is very necessary that we
have some sort of a compromise bet-
ween the upper class and the lower
class. We do not want to kill the hen
that lays the golden egg. It do not
have the hen but the ruling party has
it. If this hyprocrisy is gone from the
other party, I am fully in agrecment
with them. )

Sir, I want that freedom should be
there in this country and that there
should be no regimentation. The
Gandhian way is the correct way. If
they follow the Gandhian way, we
are al] with them and we have no
axe to grind.
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Mr. Chairman: Thevre are two or
three speakers more. Does the hon.
Minister want to reply now? How
much time does he want for his reply?

Shri Nanda: 1 will take about half-
an hour.

Mr. Chairman: What I feel is this.
We are scheduled to sit up to six
o'clock. The list of speakers is grow-
ing and it is difficult to accommodate
all of them. Some hon, Members have
thought of speaking at a late stage
in the debate. There are already
many names with me. I see from the
benches here that the hon. Member
who is to move the next resolution is
not present.

Shri P. K. Deo (Kalahandi): I am
here.

Mr, Chairman: Then, we are pres-
sed for time and I think I will have
to ask the hon. Minister to reply.

Shri Bhagwat Jha Azad: He can
just move his resolution and it can
be discussed on the next day. The
other day I only just moved my reso-
lution and it has been discussed today.
Similarly, my hon. friend can move it
today and it can be discussed on the
next day.

Mr. Chairman: I am in the hands
of the House, and we have also to
look to the conv®nience of the Minis-
ter.

An Hon. Member: The time may
bee extended.

Shri Sheo Narain (Bansi): We had
requested the Dcputy-Speaker to ex-
tend the time.

Shri Kamalnayan Bajaj (Wardha):
You can find out how many are there
and give only five minutes each.

Mr. Chairman: Even if we extend
the time by half-an-hour, I do not
think all the speakers can be accom-
modated.

Shri Nanda: I need only half an
hour. They can have another ten
minutes if they want.
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Shri P. Venkatasubbaiah (Adoni):
Mr. Chairman, Sir, I have been listen-
ing to the speeches that have been
made on the Resolution moved by
my hon. friend, Shri Bhagwat Jha
Azad. Socialism will not be effected
by distributing poverty. Where there
is concentration of wealth it is bad.
But when we deprecate and say that
the higher-income groups should be
brought down without making any
effort for alleviating or bettering the
economic position of the vast mass of
our country, it is also bad. So, we
must strive for a via media to see that
wealth, either economic wealth or
political wealth, is not concentrated in
the hands of a few people only. Con-
centration of wealth in the hands of
a few persons in the country is also
as bad as concentration of develop-
ment in one part of the country. I am
glad that there is another resolution
that is coming up before the Housc
which my hon. friend, the Maharaja of
Kalahandi, is moving regarding re-
gional impdlances that are there in the
country.

I have been surprised to hear the
speeches of some of the hon. Mem-
bers from the Opposition. They said
that all these economic ills and all
this concentration of power in a few
individuals’ hands are due to Con-
gress rule and the policies of the Con-
gress Government in this country. I
am surprised to hear such speeches
made by some emient hon. Members of
this House. I can only say this much
that after independence whn we de-
cided to introduce a socialist pattern
of society in our country, we could
not give a perfect plan to effect an
all round socialism in the country.
What I want to impress upon you is
that when we thought of effecting Jand
reforms in our country, we did not,
at the same time, think of putting a
ceiling on urban incomes. We started
with the abolition of zamindari ard
the abholition of princely States in this
country, but at the same time we did
not think in terms of putting a ceil-
ing on urban incomes. We went on
raising the slogan of these land re-
forms in this country.
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So far as land reforms are concern-
ed, the principle is very good but :o
long as there are hundreds and thou-
sands of landless poor in this country
and the entire Janded property is con-
centrated in the hands of very few
people, neither agricultural production
will go up in the country nor will the
lot of the common man be improved,
We had started land reforms in this
country with that idea in mind. The
progress or the pace of land reforms
that are being carried on shows that
we were not quick or very sincere
about our policy of land re-
forms. Even in introducing land re-
forms in several States I could see
that the hand of the big or the weaithy
people is there. We had exempted
the sugarcane growers and the rich
zamindars and maharajas who are
having thousands and thousands of
acres under sugarcane and all that. We
have exempted them. We have ex-
empted them under the plea of mec-
hanised cultivation and all that. We
allowed them to go scot-free in the
country. A'so, in the name of ex-
empting gardens in the country, we
have allowed such things ty grow. So.
when land refiorms are to be introduc-
ed, it must he in a very systematic
way and on a socialistic basis. If we
do not put an urban ceiling, we will
not be able to do away with this con-
centration of wealth in a few hands.
We allowed the people to have their
own say in the economic matters of
the country.. So. I would say this
much that the Government may be
responsible to some extent for the
passing of the legislation, but we also
to a great extent as public men, as
'~gislators, as Members of Parliament
are responsible. We were not able to
cducate the public opinion in the way
in which we ought to have done. A
new society has come up after Inde-
pendence—a society of bootleggers. A
new class of bootleggers has come up
in this country who are simply do-
minating our very social life. Anti-
socia] elements have come down in
our social life. What are the steps
which we have taken as public men
and as legislators? I am also putting
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that question to myself. So, this pro-
blem has to be looked from every
angle, not only from the Government
point of view but also from the social
angle. From the social angle, we have
to see all these things, as our friend
Shri Kashi Ram Gupta was saying
though I do not agree with many of
his views that he expressed. I know
that a new class of society has come
into force which is corroding our very
social fabric. Until we take steps at
every level—not only at this level, but
at every level—we must proceed in a
very cautious way. We should not
cry hoarse or we should not proclaim
as to who is a capitalist and who is
a socialist. We are not able to make
out here. People who speak about so-
cialism, about depriving the
people of their wealth, whether they
are socialist by conviction or by con-
wenience, we do not know. So, we
should set an example by our very
behaviour, by our very morals that
we preach and we must live up to
them. There is no use of criticising
Ministers for living in palatial bun-
galows or drawing a salary of Rs. 2500
or so. Many of our eminent people
who have worked for the national
cause, who have done yeoman’s ser-
vice happen to be at the helm of
affairs today. Have they come here to
take a few thousands of rupees or to
live in a big bungalow? As a maiter
of fact, vou do not have such courtesy
or decorum or dignity of not speaking
ill of those people who are here to.
serve the country, to serve the nation.
If we do not even have the sense of
teleration, I do not know in what way
we are pgoing and in which way we
are leading.

Sir, I thank you for the time that
vou have given me to speak on this
resolution. I only say' that this is a
very good resolution that my hon.
friend has brought forward. I would
congratulate my hon. friend for hav-
ing brought this resolution before the
House and I also request him and
other friends that this resolution must
be viewed from all its aspects and we
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must make a good approach. We
would find in the Planning Minister a
good socialist, a good Gandhian, who
is more socialistic than anyone of us

and, I am sure, our interests are safe
in his hands.

Shri Nanda: Mr. Chairman, Sir, I
too congratulate the hon. Member, the
mover of this resolution, for having
brought up this subject in the House.
I am glad that he has done so. It is
a subject worthwhile being considered
from time to time particularly under
the present circumstances. There are
several reasong for what I am saying.
In the first place, this approach reflect-
ed in the resolution, the aim which it
endeavours to realise through the dis-
cussion here is nothing new. The
Constitution of India has embodied
these purposes and they also reffect
the declared intentions of the Govern-
ment. Still, it is vital to see how far
we have gone in this direction, how
much progress we have made and in
what respect, particularly at this junc-
ture when the risks become manifold
by taking the country in an opposite
direction.

17 hrs.

In any country, when a situation of

emergency arises, when a war takes -

place, then, in a very short space of
time, public expenditure rises in mag-
nitude in an extraordinary manner.
There are very urgent negds to be
‘satisfied, for public purposes, of
course, and certain essential activities
have to be undertaken for the safety
and integrity of the nation. There-
fore ihere can be no grudging of ex-
penéiture on such occasions. But, it
also happens that simultancously, there
are opportunities opened up on large
scale for profitcering and for ex-
ploitation. Actually, it is such abnor-
mal times, that the new rich arise and
concentration  becomes  intensified.
Therefore, we have to take a warning;
we have to be alert. That pari of the
Resolution, “no efforts should be spar-
ed to strengthen the defence of the
country to fieht out the Chinese ag-
gressién" is common ground. The need
for “constant vigilance” is undeniable,
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as he said because of the riskg involv-
ed. There is the past experience.
Public expenditure in 1945-46 was 16
times more than the level reached in
1939-40. The Second World War
created those conditions of scareity
everywhere. Prices rose mainly be-
cause of recourse to deficit financing.
That was an easy way of doing it, not
the hard way of various burdens that
are imposed upon the community,
which are ultimately the easier way,
the lighter way for any community.
During this period of war, the index
of wholesale prices rose three times.
Who was hit hard? They were the
low income people, fixed income
groups; and of course the middle class
who suffer always.

Now, when we are again in the
midst of a bad situation, whatever
happens, actually, we are facing a
situation when we have to increase our
preparedness for any eventuality.
Large expenditures have to be incur-
red to make our country impregnable.
“That again is a situation when, as time
goes on, those risks will develop.
Therefore, there is need for a warn-
ing like this, a reminder to ourselves.

There is another factor also which
is not peculiar to this emergency, but
which applies to a period of rapid
development. Whenever a country
wants to develop, particularly a coun-
try like ours, from an under-develop-
ed stage seeking to reach up to the
status of ful] development, that pro-
cess, again, is attendant with great
risks. Particularly, when there is a
frec market, those who have resources,
get great opportunities and therefore,
they can lay by large profits and thus
enrich themselves. Inequalities, in
these circumstances are bound to be
acccntuated and there is no escape if
things are left {o themselves. But.
things are left

Shri P. K. Deo: I do not like to in-
terrups the hon. Minister. But I
would like to get a clarification from
him: whether this concentration of
economic power is not due to the pre-
valent permit, licence quota, which is
a corollary to control and scarcity of
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[Shri P. K. Deo]
which the beneficiaries of the so-call-
ed socialism are making hay?

Shri Nanda: Subject to the limita-
tion of time, I shall be very glad to
take up that subject also, including
Gahdhian socialism. Even the word
‘socialism’ may possibly be forgotten,
but when the word ‘Gandhian’ comes
in, they and we are in for something
more revolutionary than what is be-
ing attempted in the mere word $o-
cialism’. So, I shall deal with that
also if there is time.

I have got some information about
what happened during the second war
period. In 1938-39, 67 per cent of the
assessees accounted for 39 per cent of
total reported income, while at the
highest point, top 0.6 per cent account-
ed for only 6 per cent. In 1943-44,
64 per cent of the assessees reported
only 17 per cent of the tota] income
while at the highest point 0.6 per cent
accounted for 37 per cent of the total
income. Here is a demonstration of
what may happen. Therefore, there
is every reason for taking stock of the
situation and establishing all the pre-
cautions that are possible. And we
are very conscious of the fact that as
development proceeds, apart from the
emergency. Same €CONOmMic concenira-
tion will occur. And, therefore, the
policy as presented through the Cons-
titution to the nation, and later on.
through our Plan programmes and
policies, aimed at avoidance of con-
contration and of the growth of in-
-qualities. A variety of instruments
wag developed for this purpose, ins-
truments for regulation of produc-
tion and of distribution, monetary de-
vices, institutional agencies such as,
co-operative institutions, and a num-
ber of other things. I would not like
to take up the time of the House in
going over the whole of that ground.

17.08 hrs,
[MR. DEPUTY-SPEAKER in the Chair]

But one thing is very clear that
while this is one of the objectives, the
other objective for any economy, for
a socialist economy, and much more
so for a Gandhian economy, is that
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there should be enough to go round,
there should be enough production and
there should be enough availability
of things.

After all, it may be that barring a
very small fraction of people on the
top. the others have smaller incomes.
There is no comparison at all and no
possible ratio can be established bet-
ween their incomes and the incomes
of the large masses of the people who
are in the lowest or lower rungs. The
people with large incomes form a
small proportion only. I have got with
me here an analysis of the distribu-
tion both on the basis of consumption
and on the basis of income. Even if
we go up to the last tenth, or, just
below the top, that is 90 per cent of the
population, their income will be noth-
ing very much 1o speak of in the sense
of making room for any kind of
luxury or any kind of conspicuous
consumption. What does it mean?
Up 1o the 60 per cent, that is, the
sixth decile of population, per capita
consumption standard is below Rs. 25.
per month. So, that is the problem.

So. while w¢ are irying to attain
that very desirable aim of not only
preventing increase of inequalities but
of reducing inequalities and dispari-
ties in incomec, and this has to be pur-
sued, side by side with that, there is
alsg the other aim which is no less
important, namely that the increase
in the national income and production
should not be hampered. For, after
all, what will the large number of
people, who are not well off, who are
in a state of distress of privation,
think of us if we have pursued policies
which will not give them the prospect
of coming up lo a position when their
minimum needs can be satisfied? They
would not excuse us at all in that
case. Therefore, our policies have to
be realistic in the sense that while
they enable increase in income and
production, at the same time, they
should also prevent increase of con-
centration of income and wealth and
of inequalities in the direction of
economic power particularly. Tt is not
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that the Congress Government says
once thing and does another. I can
give a catalogue of measures which
have been adopted for the purpose
of achieving this very objective—re-
ducing concentration of wealth, in-
come and economic power in a few
hands. One of the major instruments
is the public sector. There may be
varying opinions as to whether it is
functioning well or not. It may be
that there are certain defects in its
working, but not the defects which
the hon. Member pointed out. One
Member said that prices in the public
sector should be lower, and at present
they are making profit. Public sector
undertakings should certainly make a
profit, they should show a surplus.
How else is the economy to grow and
further investments to be financed?
The public sector implies that
the national social purpose will also
be kept in mind, the objective is not
to raise resources only. But how can
the tax-payer be expected al! the time
1o be paying for increasing invest-
ment? How can the economy grow
on that? This applies to the private
sector also. It must have resources
to ensure that development does not
<uffer.

This is the answer in gencral terms.
Specifically, there can be various
questions, the pros and cons of one
measure or another. Therefore it is®
not a question of party slogans. There
are many other steps taken, although
it is true that some of them have not
proved effective. For instance, if land
reform has not proved fully effective,
it is because that in spite of all our
great enthusiasm and our readiness to
go ahead with legislation, we are face
to face with forces, social and econo-
mic. which have grown in the course
of long. You cannot change or abolish
all that. I is not that these problems
can simply be solved by lecgislation,
something much more radical has to
pe done in society itself. Social
change is not a matter of legislation
only. Particularly when we are aim-
ing at revolutionary change, it can-
not be accomplished through legisla-
tion only. The legislative measures
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may even outrun the capacity of sc-
ciety to absorb them unless corres-
ponding adjustments have taken place.
It happened in the case of land re-
forms. In spite of all that we have
tried to do, there has been slow im-
plementation in several areas.

Side by side, if our performance is
to be judged, I can show a fairly
good record even in land reforms. Al
the tenants practically have been given
security of tenure which is something
important both from the point of view
of their well-being and of agricultural
production. Fifteen years back, 40
per cent of the area was under the
zamindari system. Now that has gone.
Though the ceilings law may not have
operated fully everywhere, it is there.
It is being felt. It is making a change.
It may take some years.

Shri Bade (Khargone): The im-
pression ,is that ceilings are to be
there only in the case of land in
rural areas, whereas the industrialist
can have any amount of accumula-
iion.

Shri Nanda: That is one of the as-
pects. There is the question of the
rura] area versus urban area. You
cannot push down the throats of the
rural people all your socialism and
Jeave the urban people free {o pursue
their profiteering and al] those gains.
I entirely agree there.

Shri Narendra Singh Mahida: I
may give an instance, if you want de-
tails. In Ahmedabad, there are in-
dustrialists possessing more than 8,000
acres. What have you to say about
that? They are in your party.

Shri Nanda: If they are in our
party, their land is going to be much
safer in our hands and there will be
no very great difficulty. They will
not be able to cry and agitate. We
will have it out of them. On the other
hand, those in the Opposition agitate
and oppose it.
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Again, the question turns on the
structure of the economy. We have
two purposes to be secured gt the
same time, one conflicting with the
other. The prospect of having im-
provement of the large millions of
the people should not turn out to be
something illusory. We do not want
simply slogans and things illusory.
We want reality. If the hon. Member
has any proposal which, on analysis,
can be shown will achieve the pur-
pose and yet not hurt production, we
should accept that. The Gandhian idea
goes much farther. If the Swantantra
Party is prepared to accept the impli-
cations of the Gandhian ideology, I
trust they will not have very much
to object to whatever we are trying
to do. We are prepared to go much
farther than this; only the economic
and political stability of the country
should not suffer.

Shri P. K. Deo: All the trouble is
due to licence, permit and quota.
L]

Shri Nanda: I have in my mind the
question of these controls. Control is
possibly not a very good thing. 1
personally am not very much for re-
gimenting the people. No; I would
like to have the people function in a
normal way. Therefore, I prefer the
co-operative institutions. But how do
we get at the results of a Gandhian
society? It may be that if you dis-
possess everybody completely, you
need not have controls. Controls
means that you allow the economy
and the productive apparatus to func-
tion in a certain way, you want to
prevent excesses, and therefore the
regulation. The whole approach is
that the regulation should be such that
it does not become oppressive. Some
regulation is such that I think no one
should have any kind of objection.

What are the controls to which the
hon. Member objects? Licensing of
industry? That has been the big cry.

Shri P. K. Deo: All controls.
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Shri Nanda: That means that it is
not anything near even a small re-
semblance to Gandhian economy, With
democracy and general elections, with
the people being made conscious of
their rights, if poverty continues to
stalk the land, if there is unemploy-
ment, it will not be a question of con-
trol or no control, it will involve a
choice between liberty or no liberty
for the people. The question will be
whether peaceful and smooth progress
is possible or not. It is a question of
a peaceful revolution or another kind
of revolution. If anybody thinks that
there is a better way of reaching the
goal, 1 think we should examine and
consider it, because we would not
simply like to have controls which are
not needed. If the controls are not
there, the amount of profiteering and
concentration that can arise and deve-
lop is something unimaginable, and
therefore it will be a complete anti-
thesis of the approach of this resolu-
tion.

The resolution is very broad. We
agree, and so0 many speakers have
supported it. Even the Member who
has said something against it has only
opposed the word “socialism”. He
wants to replace it by Gandhism which
is more far-reaching, more radical

*than the socializt concept we have

introduced.

Has the situation become worse dur-
ing this period? That is the question.
I shall not attempt any answer
straightaway in any statistical terms.
I have not got that information with
me. I am not quite sure whether the
Mahalanobis Committee will be able to
bring it out in very clear terms. I am
afraid that comparing the change that
has occurred during these last few
vears and focussing our attention on
that is not a very reasonable way of
looking at the situation. It means
working on a base which was highly
unequal, where economic concentra-
tion at the time of start of the pro-
cess of planned development was very
heavy, and therefore, any change
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which will occur, one way or the
other will not be seen. You will not
be able to notice then in any promi-
nent manner. It is quite possible that
the Mahalanobis Report may reveal
that there has been some worsening
of the situation which could not be
avoided because of our aim of allow-
ing the process of development proceed
unhampered. It might have been so
in spite of all our precautions. With-
out these precautions the situation
might have been very much worse.
There was a figure given here about
the proportion between the highest
and Jowest incomes in the country. It
was said that after Independence the
ratio had changed to a certain extent.
I do not accept these figures. They
do not exist in so far as anything
that I have seen. But in so many
directions we have been successful to
a large extent in relieving the hard-
ships of the people. It will take too
much time of the House. The com-
bined revenue expenditure of the
Centre and States on education in
1950-51 was about Rs. 61 crores and
rose to about Rs. 263 crores in 1961-62.
On Health Services, it has increased
from about Rs. 28 crores to Rs. 101
crores, Much more is being done in
other directions through the instru-
ment of public expenditure. We are
utilising taxation, borrowings, etc. for
making available increased facilities of
social services to a very large number
of people, If the consumption of food
. or cloth has increased, where has it
all gone? The rich man cannot con-
sume beyond a certain limit.

Shri Kashi Ram Gupta: The evalya-
tion commitlice on projects have clear-
ly stated that the lowest group of
people has nect heen benefited.

Shri Nanda: I agree that there are
so many things which happen and
which we do not like, The structure
of our socicty is such that still people
with money and social influence have
a strong position and they can thwart
the purpose of advance towards social
and economic goals, We are trying at
the same time to counteract those ten-
dencies. For instance, the hon. Mem-
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ber spoke of the people in the rural
rural areas that they have not
benefited much from the loan facili-
ties. It is so. We have come out
with a remedy., Now the question of
crédit-worthiness will be viewed in a
different way. People who are not
credit-worthy in the normal sense
will be allowed to have loans and if
there are bad debts on that account,
we are providing even against that
risk, We have been taking measures
which are feasible and we are pre-
pared to go further.
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In the course of these years, maybe,.
we have not succeeded fully in the
direction in which we wanted to move,
but the main problem is this. We
started with very heavy concentra-
tion, What is the comparison of 60
or 70 per cent, or even 90 per cent. of
our people with a few persons at the
top? The question which the hon.
mover of the Resolution attempted to
bring out through the figures about
the concentration of share-holdings in
the companies floated has not got the
same significance. Naturally, if pre-
duction increases shareholding will
increase, including paid-up capital,
etc. What he pointed out was that
the number of companies had declin-
ed. If it were a few concerns, that
was one question, but if there are in
hundreds, it only means that in the
course of these years, the average size
of a concern is being enlarged which
is a good thing, whether in the private
sector or the public sector, as long as
there is large enough number of
units to permit a proper competition
and monopoly interests do not deve-
lop. Mere one aspect is monopoly in
the production apparatus and another
is the financial hold. You canmot get
an idea of the monopoly from the
company figures; you should look into
the matter very much deeper. It may
be that there are a number of com-
panies about which you can say that
there is no concentration but ultimate-
ly they may be in the same hands,
one way or the other. It is there that
the concentration has to be seen, the
concentration of economic power—and
not that of the productive apparatus
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directly, In that way, they might

have grown. It appears that the over-

all picture has not perhaps changed

materially during the last five years.
-

I would like to say one thing which
may not be very relevant but which
was brought up by an hon. Member,
and that is regarding some institu-
tions with which I am connected. 1
would like to have an opportunity of
saying something about that matter
sometime, to disabuse the minds of
hon. Members as to what the role of
certain institutions is. If there is any=
thing wrong with them, I think that
should be set right and not broadcast.
But if they serve a social purpose, that
is, if they help the community, let us
not simply do something which injures
ourselves by focussing too much atten-
tion on what is being done. I will be
able to show that the benefit confer-
red on the whole community through
voluntary organisations is incompar-
ably more than anything that could be
done otherwise. For that, I shall take
some other opportunity, But I agree
with the hon, Member there who said
that there must be some suitable or
reasonable proportion between the top
and the bottom. We have put that
idea in the Plan itself. To say that the
disparity, so far as the administration
is concerned, has increased in the pub-
lic sector, that the public sector people
are getting so much more is wrong.
We are losing people in the public
sector who go to the private sector
because the salaries in the public sec-
tor are not high enough. These are
the implications of a mixed economy
which you cannot escape. The mixed
cconomy may have to be there for
several reasons some of which I
explained.

The purchasing power of the money
in the hands of the pecople in the upper
rungs of the administrative ladder is
not now the same as it was before,
however, relatively to those who are
at the lower rung; the incomes have
increased. Even now I would acknow-
ledge that the disparities are still very
Jarge and steps should be taken more
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and more to bring them down, con-
sistently with the other objectives
which I have mentioned. I hope it
will be possible to show more and
more results which will be in confor-
mity with the object enunciated under
this resolution.

1 do not think it is necessary for me
10 say to the hon. Member that we
accept the resolution because it need
not be accepted, I have explained
that there is a common ground and
concrete suggestions are being taken
up. Therefore, it is not necessary for
me to accept either this resolution or
the amendment for the reasons which
I have given.

Shri Bhagwat Jha Azad: 1would say
a few words in a minute. The main
aim of my resolution was to focus the
attention of the House and of the
country that in the name of emer-
gency  there should be no wrong
attempts made by some persons. The
hon. Minister has very clearly said
that he and his Government would
always try to see that such things do
not happen. In the course of his
reply, he said that he realises that
there is a wide disparity betwecn the
income-groups and that it will be the
endeavour of theirs to lessen it. There-
fore, in the light of his reply. and
also in view of the fact that all those
Members who have participated in|
this debate have supported this reso-
lution, including Shri Mahida who
wants to go onc step further than the
Gandhian ideology—it is much further
than socialism—and also because we
have becn able to focus the attention
of the Government on this matter,
which is the purpose of the resolu-
tion, I wish that I should be given the
rermission of the House to withdraw
n:y resolution.

Mr. Deputy-Speaker: Does the hon.
Member, Shri Yadav, want his amend- .
ment to be put to the vote of the
House?

Shri Ram Sewak Yadav: Yes. ,
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Mr. Deputy-Speaker: The question
is:

‘That at the end of the Resolution,
the following be added: —

“and with that end in view—

(i) the salaries of Government
servants should not be less
than Rs, 100 and more than
Rs, 1000 per month;

(ii) all the banks and private in-
dustries in the country should
be nationalised; and

(iii) a definite price policy should
be adopted.”

The motion was negatived.

Shri P, R. Chakraverti: I would
like to withdraw my amendment by
the leave of the House.

Mr. Deputy-Speaker: Does the hon.
Member have the leave of the House
to withdraw his ameéndment?

Some Hon, Members: Yes.

The amendment was, by leave, with-
drawn,

Mr. Deputy-Speaker: Does the hon.
Member, Shri Bhagwat Jha Azad,
have the leave of the House to with-
draw his Resolution?

.

Some Hon. Members: Yes.

The Resolution was, by leave, with-
drawn,

17.32 hrs.
REGIONAL

RESOLUTION RE.
DISPARITY

Shri P. K. Deo: (Kalahandi): Sir,
I beg to move:

“That this House calls upon the
Government to appoint a Com-
mittee consisting of Members of
both Houses of Parliament to go
into the question of disparity in
the development of various re-

gions in the country and to sug-

gest ways and means to lessen

such growing disparity.”
This is such a simple resolution that
no persuasion will be necessary on my
part for the Government to accept it,
hecause it is one of their precepts
1nat all the regional disparities should
go.

Shri Nanda: Sir, I have to attend
tc an important meeting. May I just
g0?

Mr. Deputy-Speaker Yes, he may
go. The hon, Deputy Minister is here.

Shri P. K. Deo: The entire basis of
this motion is on the very concept of
building up a society to dispel all
forms of disparity including regional
disparity. If you will study the his-
tory of development in this country,
you will be convinced that these are
accidents of history. The British
developed India as a colony and when
they first came. here, they had their
foothold at Fort Williams, Fort St.
George and Fort St. David. They
started their industrial and imperia-
list expansion at these threc points.
Naturally, those three areas formed
the focus of industrial gravity and
they fully utilised the hinterland. That
is how Calcutta, Bombay and Madras-
developed at the cost of the other
areas.

Now, even though the entire con-
cept has changed, we arc still follow-
ing the legacy of the British Gov-
ernment and we are following the
same pattern, though we have been
saying time and again thatl there
should be uniform development of the
entire country. The first and second
Plans have been formulated on the
basis of the capacity of the various
States to bear the stresses and strains
of planned economy and those re-
sourceful States which had the re-
sources could carry on with the dee
velopment programmes. Those States
like Orissa, Assam and Rajasthan,
which had limited resources and
which could barely meet their day to
day administration naturally lagged
behind. Our entire purpose of nar-



